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Loans to Ex·Servlcemen 

*76. SHRI NARAYAN SWARUP 
SHARMA: 

SHRI SHRI CHAND GOYAL: 
Will the Minister of DEFENCE be 

pleased to state whether Government propo.~ 
to give loans to EX'servicemen, not on the 
basis of scclIri',Y. or surely. but solely on the 
basis of their labour pOkntial ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF OFFENCE ISHRI M. R. 
KRISHNA) : No. Sir. Gowroment have no 
such proposal under consideration. 

ladla'. Decision 10 Participate ia 
Rabat Conf«en« 

"77. SHRI JAI SINGH: 
SHRI PREM CHAND VERMA: 
SHRI HEM RAJ: 
SHRI 0 R. PARMAR: 
SHRI CHANDRIKA PRASAD: 
SHRI DEVEN SEN: 
SHRJ YASHPAL SINGH: 
SHRJ GUNANAND THAKUR: 
SHRI KI'(AR SINGH: 
SHRI P. M. MEHTA: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(~) wheth .. it is a fact that India had 
sought for an invitation t'.> attend the Rabat 
Conf<rence atlended to by Mllsllm He,ds of 
Statc:s with a view to condemn Isr~\clts 

destruction of AI Aqsa mosque; 
(b) whether It is also a fact that the 

Minister of Industrial Development. Internal 
Trade and Company Affairs led a delegation 

to Rabat within less than 24 hours of the 
recdpt of invitation; 

(c) whether it is further a fact that 
Cabinet approval in this regard w"s not 
taken and the Prime Minister was away on 
tour; 

(d) if so, who lave clearance to the 
delellation ; and 

(c) what is Governm~nt's reaction to the 
rebuff that India had to sulfer as India was 
not pLrmitted to participate in that con-
fen.:ncc: '! 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI D1NESH SINGH); (a) 
There h~d beeo suggestions that India should 
participate in the Rabat Conference. Govern-
ment of India had made it known that if 
invited they would attened the COflfer~nce. 

(b) Yes, Sir. 
(c) and (d) The d~cision to send the 

delcg.ltion WdS tuken by the Government at 
the highest level. Cabinet approval was not 
necessary. 

(e) The Government of India have 
exrress~d their angui,h and resentment at 
the developmenls which led to the exclusion 
of our delegation from the concluding sessioo. 
The Indian Amba .. ador to Morocco and 
Chaf/,:e d' A Ifairs in Jordon ha ve been 
recalled. 

'AI Fat.b' Delee.tloas's Villi to 
Iadla 

·78. SHRI HENI SHANKER 
SHARMA: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that a dele&ation 
of 'AI Fatah' toured India in the last week of 
September, 1969 ; 

(b) the object 
visiting India and 
visited by them; 

of this deicgation in 
what were the places 

(c) the programme gone through by 
them while in India; and 

(d) how far it was in conformity with 
the neutral policy India has been advocatine 
to allow the represeotatives of such an 
urganisation to visit India? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH); (a) to 
(d), Three members of 'AI Fatah' carne to 




